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Central Administrative Tribunal 
I 	 Calcutta Bench 

CA No.969 of 1997 

Present : Hon'b le Mr. D. Prkayastha, 	j1éthber 

Snt. Purniraa Bala Eurnan 

Vs. 

S. • E'0 Railway 

For the Applicant , 	Mr. A. Chakraborty, Ld.Advocate 

For the kespondents: Mr PC Saha  Ld.Advocate 

Heard on : 8-6-98 	 Date of• Order : 8-6-98 

OR D ER 

Service is not complete.. S, applicat is directed 

to complete the service. Accordingly, thecase is adjourned to 

21-8-1998. 

( D. Purkayastha ) 
Mernber(J) 


